HARYANA GOVERNMENT

WILD LIFE PRESERVATION DEPARTMENT

Notificatiom

The Sth July, 1991

Draft

No. S.O. SI/CA. 53/72/S. 35/91.-In exercise of the powers conferred by sub-section (4) of section 35
of the Wild Life (Protection) Act, Act, 1972 1972 and with reference to Haryana Government,. Wild
Life Preservation Department, Notification No. S. O. 107/C. A. 53/72/S. 35/89, dated the 13th July,
1989, the Governor of Haryana hereby declares the ansas specified below as Sultanpur National
Park for the purposes of protecting, propagating and developing wild life therein and its

environment.
SCHEDULE
Total
Description of field Khasra No. area in
- . Vilage with acres
District Tehsil Hadbast No.
Rect No. Killa No.
1 15to0 17, 24, 25
610 25
G G Sadhrana 17 1to 14, 17 to 24 154.43

urugram | - DUTUEram g No. 45 18 4107, 1410 18,23 to 25




